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RAILWAY BUDGET, 1978-79
THE MINISTER OF RAILWAYS 

(PROF. M A I«U  DANDAVATE): M t 
Speaker, when I presented the Railway 
Budget for 1977-78. I had made seme 
promises and assurances. I now rise 
to place before the House an account 
of the performance of the Indian Rail­
ways during the current year and the 
Annual Financial Statement showing 
the estimated receipts and expenditure 
for the year 1978-79. The House may 
judge the Railways’ performance 
against the background of the oromises 
made in the last budget.

While presenting the budget for 
1977-78 in June last year. I had infoiro- 
ed the House that I had broad-based 
discussions with various organisations 
reDresentina a cross-section of the 
rail-users and employees on the subject 
of improving the performance of the 
Railways-----
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MR. SPEAKER: No, no. You can- 
not do that. Both languages arc per­
mitted.
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MR. SPEAKER: Please go on___

(Interruptions)
SHRI A. BALA PANJANOR (Pon­

dicherry): I warn them through you, 
Sir, that they are going too far. Why 
are they taking up this attitude? 
Yesterday they pressurised the Presi­
dent. We are not second-class citizens 
of this country.

MR. SPEAKER: Are jrou objecting to 
his speaking in English?

SHRI A. BALA PAJANOR: Not to 
that, but to their remarks.

MR. SPEAKER: It is not for you to 
answer them—unless the Minister
changes..........(Interruptions)

SHRI A. BALA PAJANOR: Tl^y are 
not having any consideration ^OI*̂ ilnity. 
Don’t try this. We are not second- 
class citizens in this country.
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SHRI A. BALA PAJANOR; Kya
Bharati Bhasha? I could not put a 
question in this House in Tamil for the 
last 3o years.

MR. SPEAKER: Both the lant<uages 
are permitted. You may please go on.

THE PRIME MINISTER (SHRI 
MORARJI DESAI): May I request the 
hon. friends on this side to be gc'Od 
enough to resume their seats? This :s 
not the way. May I request my horL 
frien '3 there not to be excited? I re­
quest my hon. friends here not lo 
create such situations in this House.

SHRI A. BALA PAJANOR: Thank 
you very much.

PROF. MADHU DANDAVATE: As a 
result of these discussions, I have been 
able to introduce several measures to 
streamline the administrative niachi- 
nery of the Railways, improve the fin­
ancial performance and provide better 
amenities and facilities to the travel­
ling public, particularly the second 
class passengers.

Performance during 1977-78

At the outset, it may be pointed out 
that this financial year has been a year 
of broad fulfilment of the promises and 
assurances given to the rail-users and 
the employees. There has been a sus­
tained impr6vement in the performance 
of the Railways in regard to transport 
of both passeng^s and goods___
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SHBI AHSAN JAFRl (Ahmedabad): 
Wah, Wah/

MA. SPEAKER: Now you have the 
opportunity to say that.

PEOrr MADHU DANDAVATE: The 
ori^atiD i; loading has been consistent­
ly higher from month to month as 
compared to the corresponding period 
of last year. This improvement was 
maintained right upto the end of Oc­
tober 1977. In November, the origi­
nating loading dropped below that of 
the corresponding month of the pre­
vious year due largely to the vnpre- 
cedented cyclones on the east and west 
coasts which affected the States of 
Tamil Nadu, Andhra Pradesh and 
Kerala, disruirting traffic extensively 
On three Railways, viz. Southern, 
South Central and South Eastern Rail­
ways. There has also been less offer­
ing of traffic by some industrial sectors 
due to varied reasons. The same trend 
continue in December also.

2. The cumulative originating reve­
nue loading upto the end of December
1977 has, however, been higher than 
that in the previous year by 1.57 mil­
lion tonnes. Though the originating 
revenue-earning traffic has fallen short 
of the budget anticipations, the ave­
rage lead of traffic has shown an ap­
preciable increase from 671 kilometres 
during the corresponding period of last 
year to 711 kilometres upto December
1977—an increase of 6 per cent. The 
tonne kilometrage of originating reve­
nue-earning freight traffic, which is the 
correct index of totality of Railways’ 
performance, Will be higher than the 
budgeted figure by about 2.5 per cent, 
and by 5.5 per cent as compared to the 
ptwlous year. The revenue-earning 

net tonne kilometrage of freight 
traffic is expected to be 151,940 
'millions as against the budgeted 
figure of 148,2B0 millions. Though the 
^iginating revenue-earning traffic 
is ife^ecfted to be only about 214 
million torihes, as compared to the 
budget estimate of 220 million tonnes, 
because of the increased lead the fall 
iii tonn îife not make any ar^preci- 
ttble dent in bur earnings from freii^it
ttkm .

3. Passenger traffic continues to be 
qtdte buoyant. The increase in origi­
nating passengers was SM  per ^ent 
upto December and passenger earnings 
were also 11.2 per cent more than the 
corresponding period of the previous 
year. The increase in passenger tra­
ffic upto December is 5.93 per cent 
more under suburban and 4.74 per cent 
mpre under nonf-suburtjan. These 
trends have been taken into account 
wiiile revising the estimates for the 
year 1977-78.

Revised Estimates for 1977-78 and 
Actuals for 1976-77

4. On the basis of the improved tra­
ffic performance, the revised estimates 
of gross traffic receipts for ^977-78 have 
been placed at Rs. 2131 crores or an 
increase of about Rs. 21 crores over the 
budget estimates.

5. As regards working expenses, I 
am glad to say that in spite of increase 
in passenger traffic and the net tonne 
kilometres of freight traffic over the 
budgeted level, the revised estimates of 
working expenses, which are now plac­
ed at Rs. 1611 crores, indicate a net 
saving of Rs. 37 crores as compared to 
the budgeted figure <̂ ue to better effi­
ciency and tighter expenditure control 
The saving could have been much 
more but for the inescapable addi­
tional expenditure due to the increas­
ed dearness allowance for seven 
months of the current year and in­
creased requirement of fuel etc. 
necessitated by running of more
trains.

6. The House will be happy to know 
that the surplus for 1977-78 is now 
expected to he Rs. ^ .32 crores, that
is about Rs. 57 crores higher than the 
•budgeted figure of Ra S2.5 crores. Ihis 
is iifter piwiding for "Rs. 140 crores 
towards Depreciation Reserve Fund, 

<Rs. 40 crcMs for Pension Fund and 
atftor (making fuH payment of divided 
to tile Getoeral R ^nues lo the extent 
of R». 227 crores. in ^ s  context, it 
is signiflcairt to note fhift wl»reas the 
faotisai generatsfliti' I9t837t was
Rs. 87.24 crores, the surplus expected



239 Railway Budget, FEBRUARY 21, 1978 1978-79 240

[Prof. Madhu Dandavate]

in 1977-78 is Rs. 89.32 crores Vrlthout 
any further increase in fares and 
freight rates and deq?ite escalated 
costs.

Plan Outlay Jor 1977-78

7. The Railways* developmental pro­
gramme for 1977-78 envisaged a total 
outlay of Rs. 480 crores (including 
Rs. 10 crores for the Metroj;>olitan 
Tranq;>ort Projects) and additional 
Rs. 2.80 crores to meet the woiking 
capital requirements for financing ex­
port orders. In the original annual 
plan for 1977-78, Rs. 501 crores were 
provided, but this was reduced to 
Rs. 480 crores as result of a compre­
hensive review undertaken in consulta­
tion with the Ministry of Finance. 
However, no reduction was made in 
the allocation for new lines. Similarly, 
provision on users’ amenties was made 
Qt Rs. 4 crores, slightly higher than 
the original provision, in accordance 
with the recommendations of the 
successive Railway Convention Com­
mittees and the Estimates Committee. 
The expenditure on works during
1977-78 is now expected to be 
Rs. 488.55 crores as against the budget 
estimate of Rs. 480 crores.

. Railway Convention Committee

8. While introducing the budget for
1977-78, I had indicated that due to the 
dissolution of the Fifth Lok Sabha, the 
Railway Convention Committee’s le- 
commendations for 1977-78, duly ap­
proved by the Parliament, were not 
available to the ’Government and 
consequently the computation of divi­
dend was made for the year 1977-78 
on the same basis as for the year 1976- 
77. Honourable Members are awai'e 
that a new Railway Convention Com­
mittee was constituted in August 1977, 
^to review the rate of dividend which 
is at present payable by the railway 
undertaking to the General Revenues, 
as well at otlMr matters in connection 
wiUi ^  Railway Finances tHa-a-via 
General Finance, and n ^ e  tecom-

mendations thereon”. The Committee 
presented its First Report to the Par­
liament in November 1977, which con­
tained its recommendations on the rate 
of dividend payable for the linaiicial 
years 1977-78 and 1978-79 and other an 
ciUary matters. These recomu^nda- 
tions envisaged the continuance bjf the 
concessions already in force in respect 
of the year 1976-77 for the two subse­
quent years as welL This has been 
approved by the Parliament and the 
budget for 1978-79 has been framed 
accordingly.

Budget Estimates for 1978-79

9. I now turn to the budget esti­
mates for 1978-79. The gross traffic 
receipts for the year are estimated at 
Rs. 2220 crores or Rs. 88 crores more 
than the revised estimates for the cur­
rent financial year. The revenue- 
earning goods traffic is expecte?d to be 
222 million tonnes or 8̂ million tonnes 
more than the revised target of 214 
million tonnes for the current year. 
Passenger traffic, as well as earnings 
are expected to increase by 5 per cent.

Working Expenses

10. As regards working expenses, 
the estimates are placed at Rs. 1701 
crores or about Rs. 90 crores more 
than the revised estimates for the cur­
rent year. I would like to inform the 
House that this increase in working
expenses is mainly due to the grant of 
one additional instalment of dearness 
allowance to the employees, revision of 
rates of nlght-duty allowance for 
various categories of staff, implemen­
tation of assurance relating to 10-hour 
rule for loco running staff and accept­
ance of Labour Tribunal Awards relat­
ing to hours of employment regulations. 
Increased provision has also been made 
for better maintenance of track and 
rolling stock and fuel requirements for 
the anticipated increase in traffic.

11. The Railway Convention Com­
mittee 1977. In its Firat Report, has 
recommended an appropriation of 
Rs. 145 crores to the Depreciation
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Reserve Fund in the financial year
1978-79 and this recommendation was 
approved by the House in the last 
sessioh. This involves an increase of 
Bs. 5 crores over the appropriation m 
the current year. The appropriation 
to the Pension Fund is also being in­
creased from Rs. 40 crores in the cur­
rent year to Rs. 50 crores in the year
1978-79.

12. With the increase in the level of 
working expenses and the increased 
appropriations to funds, to which I 
have just now referred, the budget for
1978-79 is expected to yield a net sui> 
plus somewhat lower than the revised 
estimates for 1977-78. The surplus 
estimated is Rs. 65.43 crores. If the 
amount earmarked for additional ex­
penditure on staff and increased pro­
vision for Depreciation and Pension 
Funds is taken into consideration, the 
comparable surplus for 1978-79 would 
be much higher than that for the cur­
rent year.

Indebtedness of the Railways

13. The anticipated surplus in 1978- 
79 will help the Railways reduce their 
indebtedness to the General Revenues 
from Rs. 368.68 crores at the end of 
March 1978 to Rs. 345.37 crores at the 
end of March 1979. In order to em­
bark on various developmental and 
modernisation schemes, Railways have 
to function as an economically viable 
unit and in this regard we have still a 
long way to go in spite of the surplus 
achieved during 1976-77 and 1977-78 
and that expected during 1J78-79. I 
am exploring avenues for overcoming 
the adverse effects of this indebtedness 
in consultation with the Ministry of 
Finance. This is also necessary to 
provide an incentive for the Railways 
to generate more surplus which could 
be utilised for their developmental 
activities. I am also thinking of hav­
ing an in-depth study made into the 
capital structure of the Railways b> a 
Committee, as recommended by the 
Railway Convention Committee 1971.

14. As the Honourable Members ai'e 
aware, the Railways have oeen bearing 
a considerable amount of ' additional 
expenditure by way of social burdens. 
Perhaps the time has come when this 
question has to be consiered in all its 
aspects and a portion of this burden 
is shared by the General Revenues. 
Out of about Rs. 170 crores identified 
as estimated social burdens for the 
current year, about Rs. 69 crores are 
due to some commodities bemg carried 
below cost and about Rs. 21 crores on 
the working of uneconomic branch 
lines, the balance being losses incurred 
on short-distance and suburban pas­
senger traffic. I have recently appoint­
ed a High-Power Official Committee to 
examine some of the matters connected 
with the social burdens, in a :cordance 
with the recommendations of the Rail­
way Convention Committee 1971.

Fifth Plan and the Rolling Plan

15. The Planning Commission had 
provided to the Railways a sum of 
Rs. 2152 crores (excluding Rs. 50 
crores for the Metropolitan Transport 
Project Schemes) for the Fifth Plan. 
According to the decision of the Gov­
ernment, the Fifth Plan will stand ter­
minated one year in advance, i.e. at 
the end of the current financial year. 
Plan expenditure on the Railways upto 
31st March 1978 would be approximate­
ly Rs. 1551 crores excluding Rs. 33 
crores on the Metropolitan Transport 
Schemes.

16. Passenger Traffic handled by the 
Railways upto the end of 31st March 
1978 is expected to be 28 per cent 
higher and goods traffic (in term of ori­
ginating freight) 30 per cent higher 
than at the commencement of the Fifth 
Plan. The originating freight traffic 
(both revenue and non-revenue), as at 

the end of March 1978, would thus be 
o f the order of 240 million tonnes and 
at the end of 1978-79 about 248 million 
tonnes. This compares favouarbly 
with the anticipations of the Fifth 
Plan, as originally drawn up, accord­
ing to which freight traffic should 
attain the level of 250 million tonnes 
at the end of 1978-79.
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17. The work of preparing the Rol- 
liog Plan for the next fhre years, cover­
ing the period 1979-79 to 1982-83, has 
been taken up and RailwiQr« are parti­
cipating in t ^  Working Qioup set up 
by the Planning Commission for an 
assessment of rail transport require­
ments in the next, five years and for 
formulating the requisite development 
programme. However, the Annual 
Plan for 1978-79, as finalised, provides 
an amount of Rs. 535.30 crores for the 
Railways (including Rs. 15 crores for 
Metropolitan Transport Projects) and 
an additional Rs. 5 crores to meet the 
Working Capital requirements for fin­
ancing export orders. This is higher 
by Rs. 51.75 crores than the pre^/ious 
year’s revised outlay of Rs. 488.55 
crores. The allotment for 1978-79 In­
cludes a provision of Rs. 236 crores for 
rolling stock or an increase of Rs. 5 
crores over the revised outlay for the 
current year and an amount of Rs. 29 
crores for new lines i.e, an increase of 
Rs. 5 crores over the revised outlay for 
the current year.
Ra ilw ays  D evelopment P rogram m e

New Lines, conversions and curveys

18. Railways are an integral part of 
the infra-structure for the economic 
growth of the country and, therefore, 
they cannot remain static in relation 
to a growing economy. With the in- 
crease in population and increase in in­
dustrial and agricultural output. Rail­
ways have to keep pace with the deve­
lopments through provision of trans­
port facilities in areas where these 
have been lacking and increased faci­
lities where these are inadequate to 
meet the demands of the travelling 
public, as weU as the industrial and 
agricultural sectors.

19. Twenty-eight new railway lines
and resrtoratlon schemes, which still re­
quire alxnit Us. 180 crores for their 
completion, afe in “hand in the current 
Hhamdal year. On account of severe 
Hmftations on rtedure^, it has l^een 
m y todeavbur "ip cdhcehtrate on some 
of the stfbttftfes Mth a Vlfew to cdttii®et- 
ing them instmd ^  outlay

fhihly on a large number of projects. 
As a result of this policy, it has been 
possible to complete 7 p*)jects. in all 
respects, during the current financial 
year and these will not find place in 
the Budget for the next year. It has 
also been possible to commission three 
more lines partially, th e  same pSWcy 
will be continued in the next financial 
year a* so and it will be possible to com­
plete •'another four projects next year. 
Even in cases where funds cannot be 
provided for completing the entire 
project, we are planning to take up 
the work in suitable phases so that 
sections of projects can be commis­
sioned and become productive pro­
gressively <as more funds become 
available.

20. It will be possible to com­
plete, during the next financial 
years, the remaining sections from 
Sakloshpur to Subrahmanya Road of 
the Hassan-Mangalore line in Kar­
nataka, the Trivandrum-Nagercoil 
Section of the Trivandrum-Tirunel- 
veli-Kanyakumari line in Kerala and 
Tamil Nadu, the Bagpat Road-Shamli 
Section of the Shahdara-Saharanpur 
line in Uttar Pradesh and about half 
the length of the Rohtak-Bhiwani 
line in Haryana. The work on Nadi- 
kude-Bibinagar and Bhadrachalam- 
Manguru lines in Andhra Pradesh, 
Kerala Road-Jayant line in Utter 
Pradesh and Madhya Pradesh, Jakha- 
pura-Banspani line in Orissa and 
Howrah-Amta line in West B en ^ l 
will also be speeded up. It is also 
proposed to provide siding facilities 
proposed to provide siding facilities, 
on the request of the Ministry o f 
Steel and Mines, at Jaruri in Orissa 
for exploitation of the rich iron ore 
resources in that area.

21. During every debate on the Rail­
ways in Parliament, Honourable Mem­
bers have been voicing concern over 
the lack of railway facilities in several 
backvwd ax«as. I share this concern 
equally with them and the Government 
is keen to take construction'Of . more
and more neiw railway line^, especial­
ly in  the backward aveasL lam eicpl^r- 
ing all avenues of mobilising more re­
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sources for t h is  purpose in consulta­
tion with the Plannini; Commission 
and the Ministry of Finance so that 
construction of more new railway 
lines may be taken up. The Govern­
ment is trying to evolve a long term 
policy in t h i s  regard.

22. Pending finalisation of the over­
all pohcy regarding the construction 
of new railway lines, the Ministry of 
Railways propose to take up, in the 
next financial year, construction of:

(1) A new railway line from Apta 
to Roha has the first phase of the 
proposed West Coast Konkan Rail­
way from Apta to Mangalore, con­
necting Maharashtra, Goa and Kar­
nataka and providing direct link 
with Kerala and Tamil Nadu;

(2 The link from Kalyani to Kal- 
yani Township in West Bengal; a n d

(3) Nadiad-Modasa broad gauge 
line via Kap»advanj in Gujarat.

23. The policy of converting the 
saturated metre gauge and narrow 
gauge lines to broad gauge with a 
view to progressively achieving one 
uniform gauge in the country was 
continued during this year. Thirteen 
gaufte conversion projects are at 
present in progress. In this case 
also, we are concentrating on some 
of the projects to complete them fully 
instead of tinkering with all of them 
simultaneously. As a result of this 
pohcy, it has been possible to com­
plete the Ernakulam-Trivandrum 
gauge conversion project in Kerala. 
The Suratgarh-Bhatinda Project in 
Rajasthan and Punjab is also nearing 
completion. High priority is being 
given to the conversion of Barabanki- 
Samastipur Section in Uttar Pradesh 
and Bihar <and the Viramgam-Okha 
Section in Gujarat on which substan­
tial progress has been made. Work 
is in good prog’ress on the Bongai- 
gaon-Gauhati Project in Assam a n d  

Guntakal-Bangalbre Project in An­
dhra Pradesh and Karnataka. Work 
^ill also be started on Marnnad- 
Aurangabad Section of Manmad- 
Parli V«iinath conversion ’ project in

Marathwada region of Maha­

rashtra also during the year. In the 
budget for 1978-79, gauge conversion 
of Barauni-Katihar line in Bihar has 
been included. This line is an opera­
tional necessity and, when completed, 
would give fillip to the development, 
of north Bihar.

24. It is also proposed to take up, 
during the next financial year, final 
location survey for Budge Budge- 
N'amkhana line in West Bengal; 
traffic survey for Domohani-Chan- 
grabandha restoration work in West 
Bengal; and preliminary engineerig- 
cum-traffic surveys for Barwadih- 
Karonji line in Bihar and Madhya 
Pradesh, Kh’alilabad-Balrampur and 
Konch-Jalaun lines in Uttar Pra­
desh, and Lalitpur to Singrauli via 
Khajuraho, Satna and Rewa in 
Madhya Pradesh and Uttar Pradesh.

25. The North Eastern Council has 
proposed construction of a few short 
railway lines to serve the member- 
States. These proposals are being 
examined by a Committee set up by 
the Planning Commission and deci­
sion about them will be taken shortly.

Metropolitan Rail Transport Projects
26. The allotment for the Metro­

politan Rail Transport Projects in the
5-year period upto 1978-79 was 
Rs. 50 crores out of which Rs. 41 
crores are being utilised for the 16.5 
kilometre underground line in Cal­
cutta, now estimated to cost Rs. 250 
crores. The technology required for 
civil engineering construction, rolling 
stock, signalling, ventilation etc. has 
been under development and testing, 
and civil engineering construction is 
being progressed in a phased manner. 
The line is expected ^  be completed 
in 1986, subject to adequate resources 
being made available. Orders for 
manufacture of the prototypes of 
foiling srtock for the proposed uhder- 
grotmd railway have beien placfed on 
Integral Coiirti Palctory, Madras. In 
BOrtitey, to faellttate th^ inovemOTt 
of ic f̂enAtuters between the rerflden- 
1^1 tfrea ttofth 6f Bttndra and the 
central business district near Victoria
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Termius, the construction of a rail 
^ - o v e r  to connect the slow lines of 
the Western Railway with the har­
bour branch lines of the Central Rail­
way has been sanctioned. In Delhi 
and Madras, investigations are on 
hand for developing integrated pro­
jects to make optimum use of rail 
and road transport systems.
Passenger Amenities and New Train 

Services

27. While presenting the Railway 
Budget in June 1977, I had informed 
the House that a new concept would 
be introduced in providing additional 
long-distance classless trains with only 
second class accommodation. A few 
^ rv lces  of this type have since been 
introduced, such as Tatanagar-Muza- 
ffarpur tri-weekly Express, Kache- 
guda-Ajmer bi-weekly Express, Tiru- 
pati-Hyderabad Rayalaseema Express 
^nd Madras-Madurai Vaigai Express.

28. This has been further improved 
upon by a new type of Janata train 
with upholstered seats and berths. The 
first train of this type, the Geetanjali 
Express, was introduced between Bom­
bay and Howrah in November 1977. 
About 80 more cushioned second class 
sleeper coaches are being manufactur­
ed this year and will be provided in five 
additional train services. About 400 
such coaches will be manufactured 
next year to be put on several fast ex­
press trains. Besides cushioned berths 
and backrests, additional amenities are 
“being provided in these coaches, some 
o f  which are: provision of tinted widow 
^lass to prevent glare, additional racks 
lor keeping meal-trays in hygienic con­
dition, space for keepmg potable 
drinking water containers and provi- 
ision lor supply of linen and bedding to 
passengers on demand.

29. During the next financial year, I 
would like to go a step further in im- 
-proving the travel conditions of second 
class passeiHifers. In addition to second 
^lass sleeper coaches with cu^ioned 
l>erths, we have now decided that all 
ŝecond class general coaches on fast

intei>city services will be provided with 
cushioned sea.

30. Besides these, a prototype second 
class 3-tier sleeper coach, slightly lon­
ger than the present one, with 6 toi­
lets instead of 4, more fans and better 
water supply arrangements, is bejng 
manufactured at the Integral "^oach 
Factory at Madras.

31. In furtherance of this concept 
of Janata trains and in order to pro­
vide additional accommodation to 
meet the requirements of the masses, 
in preference to the claims of the 
afluent classes, I have decided that 
first class air-conditioned accommoda­
tion will not be increased hereafter and 
will be progressively phased oat. No 
new first class air-conditioned coaches 
On additional account will be ')uilt in 
future. This will also be in keeping 
with the recommendations of the pub­
lic Accounts Committee of Parliament.

32. While presenting the budget in 
June 1977, I had stated that after pro­
totype trials, the progressive exten­
sion of use of double-decker bê oTid 
class coaches will be considered. One 
protolypc B.C. double-decker second 
ciass coach was put on trial on the 
Madras-Jolarpettai and Bombay-Pjne 
Sections. Twelve B.C. double-decker 
coaches are expected to be turned out 
by the Integral Coach Factory this 
year and will be pressed into service 
on specified routes starting from April
1978.

33. In spite of introduction of 108 
new trains and extension of ♦he runs 
of 74 trains since April 1977, heavy 
overcrowding continues to be the major 
problem requiring immediate •oluLion. 
With limited termftial and line capa­
cities, it has not been possible to meet 
all the demands for additional trains 
on our trunk routes without alTecting 
freight movement. For giving the 
maximum relief to the travelling pub­
lic, it has now been decided to increase 
the passenger-carrying capacity of the 
existing trains by rationalising coaches 
to be used and by increasing the aum-
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ber of coaches hauled by each train. 
As against 14* different types of coaches 
that are now being manufactured, 
orders will be placed, for some time to 
come, for manufacture of only three 
main types of passenger coaches, i.e., 
second class 3-tier sleeper coaches with 
padded cushions, second class gen­
eral coaches with cushioned seats and 
second class air-conditioned sleeper 
coaches with 46 berths, the last named 
replacing two ordinary first class 
coaches each. In this process, addi­
tional accommodatio 1 will be provided 
on existing long-distance trains for 
200 to 300 extra passengers per train.

34. As per the Railways’ perspective, 
all the long-distance mail/expre.'-s 
trains in the country will be having 
in the next two to three years second 
class 3-tier coaches, with padded 
cushions and improved amenities, 
which will greatly wean away most of 
the passengers from the first class to 
the second class, thereby achieving 01 ir 
ultimate objective of having predo­
minantly one type of accommodation 
in long-distance trains. This will 
mean gradual doing away with the 
different classes on the Railways.

35. As a part of our regular passen­
ger amenities programme, selected 
stations are provided with better faci­
lities of lighting, toilets, refreshment 
rooms, etc. This programme continues.
I am also considering the question of 
increasing the annual allotment for 
passenger amenities from Rs. 4 crores 
to Rs. 5 crores.

Streamlining of Reservation System— 
Computerisation Experiment

36. Steps have also been taken to 
curb corruption in reservation and 
streamline the procedures. As a part 
of the drive to root out malprac­
tices in booking and reservation 
offices, I have decided that, as a mat­
ter of general policy, only women 
should be employed as reservation/ 
booking clerks and supervisors in 
the major booking offices, starting 
with the metropolitan cities. We may

be accused of being partial to the fair 
sex, but our experience has shown 
that malpractices in reservations are 
comparatively less where women are 
employed at the counters.

37. To streamline the manamoth and' 
complex operation involved in the- 
matter of reservation of rail accom­
modation in trains and to eliminate 
malpractices, I am also considering 
computerisation of passengers reserva­
tions in the four metropolitan cities. 
To start with, the feasibility of intro­
ducing this system in Delhi area is; 
being explored in collaboration with 
the Electronics Corporation of India 
Limited, Hyderabad. I only hope that 
human deficiencies would not be re­
placed by mechanical errors of the' 
machine.

'̂Janata Khana** in trains

38. In response to the demand of the • 
travelling public for supply of food 
at cheaper rates, Railways have now 
decided to supply “Janata Khana’* on 
all major long-distance trains at Re.
1 per food packet. I am sure this: 
will be welcomed by all sections of 
passengers, particularly those with 
low budgets. Three varieties of food' 
packets will be sold on trains to suit 
the tastes of people from- different 
parts of the country. This will be in 
addition to the normal catering ar­
rangements already existing on trains 
and at stations.

Railway Users' Consultative Committees

39. The existing Railway Users* 
Consultative Committees at various 
levels had become unwieldy. These 
were, therefore, abolished and new 
Committees, more compact and rep­
resentative in character, have recently 
been reconstituted at the Zonal and ’ 
Divisional levels. The reconstitution 
of the Committee at the National 
level is in progress.
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•Settlement of Claims

40. While introducing the Railway 
Budget in June 1977, I had assured 
the House a qualitative improve­
ment in the disposal of claims. In 
June 1977, we had nearly 13,500 claims 
cases pending foi  ̂ three months or 
more. I am happy to inform the 
House that in the last seven months, 
this figure has dropped down to 6,347. 
Settlement o f these cases has been 
held up for compliance by the claim­
ants in regard to production of docu­
ments or establishment of title. The 
machinery for settlement of claims 
has been streamlined through decen­
tralisation and enhancement of powers 
of Claims Settlement Officers. As 
a result of this drive, the average 
time taken for settlement of claims 
has now come down to 48 days and 
we will soon reach our objective of 
setting claims within 6 weeks.

Safety in Rail Travel

41. In the last session of Parlia­
ment, Honourable Members of this 
House, as well as the other House, 
voiced deep concern over the recent 
rail accidents some of which resulted 
in heavy casualties. I fully share 
their concern. As the Members are 
aware, a seven-member High-Power 
Accidents Inquiry Committee has 
since been appointed with Shri S. M. 
Sikri, a former Chiet' Justice of the 
Supreme Court, as the Chairman to 
review the position o f accidents since 
1968 and to suggest measures for their 
prevention.

42. During the discussion on rail­
way accidents and on other occasions 
I had indicated the various measures 
taken by the Railway Administration 
to eliminate accidents and make rail 
travel safer. The process of mo­
dernising progessively the equipment 
involved in signalling and inter-lock- 
ing and introduction of automatic 
warning system, track-circuiting, bet­
ter maintenance of track and rolling 
stock, ultrasonic flaw detectors for 

wheels, axles and rails and vigilance

control devices has been speeded up. 
Apart from modernised equipment and 
srfety devices^ it is equally important 
that staff connected with train ope­
rations are educated and trained and 
at the same time they are given ade­
quate rest in order to relieve them 
to fatigue. The safety organisation on , 
the Railways has been geared up and ’  
the activities of imparting intensive 
safety-oriented instructions to the 
staff connected with train operations 
have been intensified. The various 
labour unions have also taken keen 
interest in this safety drive.

43. In order to give adequate rest to 
the staff it has been decided to permit 
the Railways to sanction upto 10,000 
additional posts in operational cate­
gories connceted with the running of 
trains (other than running staff) for 
implementing the recommendation of 
the Miabhoy Tribunal Award in re­
gard to modifications in the hours of 
employment regulations.

44. As far as the running staff are 
concerned, all mail and express trains 
and 85 per cent of goods trains are al­
ready working to the schedule of 10- 
hour duty at a stretch. It has since 
been decided to permit the Railways 
te provide additional running staff to 
the extent of 2700, so that the 10-hour 
rule may be implemented completely 
in as short a time as possible on all 
trains— b̂oth passenger and goods.

45. There are at present 36,000 level 
crossings for vehicular traffic on the 
Indian Railways, out of which 22,000 
are unmanned. Upgradation of un­
manned level crossings to manned 
level crossings is at present carried 
out at the cost of Road Authorities, 
viz. the State Governments in the case 
of highways^ Municipalities and Cor­
porations in the case of roads with­
in the municipal limits and the Cen­
tral Government in the case of na­
tional highways. In view of a num­
ber of accidents at the level crossings 
and the need for greater saftey I 
have now decided that such of the un­
manned level crossings as are poten­
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tial hazards to safety of passengers, 
shall, in future, be upgraded to mann­
ed level crossings, in a phased manner, 
entirely at the cost of the Railways.

46. As the Honourable Members are 
aware quite a few accidents in the, 
recent past were attributed to tamper- 
ing with track by anti-social elements. 
The situation took a serious turn in 
November-December 1977 when there 
were as many as 51 cases of sabotage 
'On the Indian Raitways. Whereas 
timely action saved many serious 
disasters, in a few cases saboteurs 
were successful in wrecking trains. 
In order to assist the civil /police 
authorities in protecting the railway 
track 11,000 Railway Protection Force 
men and 14,000 gangmen have been 
deployed for patrolling the track in 
vulnerable areas in coordination with 
the local administrations. The Rail­
ways are spending about Rs. 1 lakh 
a day on these patrolling arrange­
ments. After introduction of the^e 
measures several cases of suspected 
sabotage were detected in time and 
accidents averted thereby. The situa­
tion has taken a turn for the better 
during the last two months.

47. To eliminate fish-plates, which 
are potential targets of mischief, 
Railways are going in for introduction 
of long and short welded rails on 
their trunk routes. At present, 32,000 
kilometres of track has already been 
provided with welded rails.

48. As the network of Indian Rail­
ways extends over 61,000 route kilo­
metres. Honourable Members would 
appreciate that it would be well- 
nigh impossible for Ihe Railways to 
protect every inch thereof. It is the 
duty of every citizen tl) cooperate with 
the Government in tracing and appre­
hending anti-social elements who in­
dulge in sabotaging railway track, 
the life-line of the nation. I would, 
therefore, appeal to the Honourable 
Members, and through them to all 
Social organisations and public bodies 
for cooperation with fKe Railways in 
apprehending the culprits and in

.saving the innocent travelling public 
from the hazards of accidents. The 
State Govemmenias have also taken 
adequate measures for the protection 
of railway track and installations.

49. I am also anxious that arrears 
of track renewal works should be 
overtaken as quickly as possible in 
the interest of safe and efficient rail 
operations. Taking into account the 
backlog and also the accruals during 
the next five years the total renewals 
of track to be carried out would be 
14,85q kilometres, requiring an inves- 
ment of about Rs. 560 crores. Raising 
the outlays substantially from the 
present levels, therefore, appears in­
escapable. We have approacl^  
the Planning Commission for an in­
creased allotment for 1978-79 for this 
purpose.

Restructuring of Railway Board

50. Honourable Members may rei- 
call that I had made a statement on 
the floor of the House on 6th Decern^ 
ber 1977 on the restructuring of the 
Railway Board. I am happy to an­
nounce that the process of restructur­
ing has been completed as scheduled, 
by December 31, 1977. As compared 
to the original five regular Members 
and eight Additional Members, the 
Board has now only five Members, 
assisted by three Advisers who do not 
form part of the Board.

51. More important than the leaner 
look of the Railway Board is the im­
plementation of the decision to shed 
much of its powers. Accordingly, 
more powers have been delegated to 
the General Managers so that the de­
cision-making process may be expedit­
ed. A further exercise has 'been 
taken up to work out the details of 
devolution of powers from the Gene­
ral Managers to the Divisional 
Superintendents. This process is ex­
pected to be completed within the 
next two months.
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52. In order to strengthen the Divi­
sional organisation 1 have also been 
considering transfer of some higher 
grade posts from the Zonal Head­
quarters to the Divisions so that the 
Divisional administration could be 
manned at a higher level than at pre­
sent and the increased powers to be 
delegated to the Divisional organi- 
sation could be utilised effectively.

53. Reorganisation o f the jurisdic­
tion of the 2k>nal Railways is imder 
constant review in the light of the 
workload operating requirements and 
economic and administrative consi­
derations. The Sholapur Division of
the South Central Railway has since 
been merged with the Central Railway 
and the Guntakal Division of the 
Southern Railway with the South/ 
Central Railway, with a few marginal 
adjustments. A new Division, call­
ed Hyderabad Metre Gauge Division, 
has been created on the South Cen­
tral Railway and another new Divi­
sion of the Southern Railway is pro­
posed to be set up shortly with head­
quarters at Trivandrum.
ConsuUancy Services of Indian Rail­

ways
54. I would like to make a brief 

mention of the activities of the two 
public sector companies under the 
control of the Ministry of Railways, 
via the Rail India Technical and Eco­
nomic Services (RITES) and the 
Indian Railways Construction Com­
pany (IRCON). The RITES, with a 
paid up capital of only Rs. 10 lakhs, 
has been able to conduct its operations 
at a profit and has declared dividends 
O f 12 per cent and 25 per cent during 
the last two financial years. Contracts 
successfully completed by the Com­
pany include a preliminary engineer­
ing survey of 350 kilometres of elec­
trified double-line project in Iran; 
another study in Iran about ways and 
means of increasing the capacity of 
the broad gauge line from Zahedan to 
Mirjaveh; the preliminary feasibility 
cwm-economic study for three new 
railway lines totalling 550 kilometres

in Syria; a system study for improv­
ing the operational efficiency and 
maintenance standards of Ghana Rail­
ways; techno-economic feasibility 
study in Nigeria and survey for con­
version of that country’s rail Hne in­
to standard gauge.

55. Teams of Indian Railway experts 
are presently assisting the Philippines 
National Railways, Ghana National 
Railways and Zaire National Rail­
ways. A  further notable achieve­
ment is the recent winning of a con­
tract, in the face of stiff international 
competition, for deputing experts ta 
carry out staffing and management 
study on the Ghana Railways.

56. The Indian Railways Construc­
tion Company, apart from taking up 
certain projects within the country, 
has recently secured a contract for 
assistance in track maintenance on 
the Iranian Railways, Tenders sub­
mitted by RITES, in association with 
this Company, for a major railway 
construction project in Iraq are under 
consideration.

57. Securing successive contracts 
from these developing countries testi­
fies to the level of expertise and 
technological excellence of the Indian
Railways and is a good augury for 
further collaboration with developing 
countries in future.

Performance of Produciion Units

58. The three Production Units have 
been doing well. In the current 
year Chittaranjan Locomotive Works 
is expected to turn out 89 locomotives 
as against 76 locomotives last year. 
The Diesel Locomotive Works at 
Varanasi is expected to turn out 114 
locomotives in the current year be­
sides 24 power packs and 2 diesel 
generating set as against 98 locomo­
tives turned out lasT year. The out­
turn from the Integral Coach Factory 
Madras, is exepected to be 652 fully 
furnished coaches this year as against 
575 turned out in the previous year.

59. The Integral Coach Factory. 
Madras, has got orders from Uganda
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BailwayB lor 10 coaches, 32 coaches 
for Niferia, and 30 coache* for Phili- 
niiiiea National Railwajra. Diesel 
liocomotive Works, Varanad, have 
oompleted the export order of 15 
metre gauge locomotives to Tanzania, 
of which the last six were shipped 
in the current year.

Bulk Storage and Transportation of 
Foodgrains

60. We have always given top 
priority to the movement of foodgrains 
from the surplus to deficit areas. It 
has been decided that the Railways 
should associate themselves with the 
FV>od Corporation of India in its Sto­
rage Project being undertaken with 
the World Bank loan. The project 
enviiwges liettings up of different types 
of storages including grain silos at 
railway sidings. The Railways have 
also decided to participate in a pilot 
filcheme to be launched under the 
Storage Project for the trasportation 
of foodgrains in bulk. The pilot pro­
ject would enable the Railways to 
identify the types of wagons and 
equipment and also the methods of 
handling foodgrains, when transport­
ed in bulk, to meet the growing de­
mands of this traffic.

Amendment of Indian Railways Act

61. A  review of the Indian Rail­
ways Act. 1980 has been completed 
in terms of the assurance given by 
me while presenting {the Railway 
Budget last year. The final draft of 
t h e  bill embodying the results of the 
review is at present under considera­
tion of t h e  Ministry of Law. As soon 
as the preliminaries are over, steps 
will be taken to bring the Bill before 
the Parliament.

iNDUiSTRIAL fU X A T lO N S

New Deal for Railway EmpioVees

« .  I am haRPy to report of the 
Houtt that iAdmtrial rdaMflU on the 
^̂ *̂ ^̂ ays'Bre» on tte wlrte* îitlte'̂ Mtis*

factory and conducive tOf efficient 
functioning of this system. During 
the last few months I Kave had dis­
cussions 'with representatives of re­
cognised Federations and some Mem- 
bers of Parliament associated with 
Railway Trade Unions in the problems 
faced by the Railways and their pend­
ing demands. I have been greatly 
benefited by these discussions as these 
have led to the identification, of all 
pending issues. Since the new Gov­
ernment took over, a number of de­
cisions have been taken to bring ^bout 
greater satisfaction amongst the staff. 
I would like to make a brief mention 
of these measures:

(i) The process of reinstatament 
o f staff dismissed or removed dur­
ing the May 1974 strike and annul­
ment o f punishments meted Out of
them has been completed within 
the stipulated time.

(ii) Review of cases of those victi­
mised during the Emergency has 
also been completed.

(iii) The Government have fully 
lifted the ban on creation of posts, 
according to yardsticks, for staff 
directly engaged in operation on the 
Railways,

(iv) One more instalment of dear­
ness allowance has been granted to 
Railwaymen, along with other Cen­
tral Government employees, with 

effect from 1st September, 1977.

(v) Compulsory Deposit Scheme, 
which was applicable to Railway 
employees also along with others, 
has been discontinued.

(vi) Apart from the steps taken to 
implement the 10-hour rule, to 
which I have already referred ear­
lier, the grades and working condi­
tions of loco running staff, and the 
running staff in gerSrai,Tiave been 
improved, some of which I mention 
below:

(o) New scales of Rs. 550—750
for Drivers of mail and txpteas 
trains fto ba dMgnated afi W hnm  

-Special Grade) and Rs. 42S-4M0
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lor Guards of mail and express 
trains (to be designated as Guards 
Special Grkde) have been sanc­
tioned.

(b) A selection grade of Rs. 
425—600 covering 10 per cent of 
the posts in the grade of Drivers 
‘C’ was introduced.

Cc) The scale of pay of Second 
Firmen (Firemen has been 
improved from Ha. 200—250 to
Rs. 210—270.

(d) The promotional quota 
from Firemen "B’ to Firemen 
category has been increased from 
25 per cent to 50 i>er cent.

(e) The rates of running allow­
ance f(Mr all running staff are be­
ing revised which will give them 
additional emoluments.

(f) The revised scales of Gaurds 
grade C’ have been upgraded to 
raise the maximum of the scale 
from Rs. 480 to Rs. 530.

(g) Running staff will now be 
paid running allowance during 
the perio^ of their casual leave 
also as in the case of leave on 
average pay.
(vii) It has been decided that 50 

per cent of the vacancies in the 
clerical grades, arising upto 31-3-78 
will be filled in by Clerical Appren­
tices.

(viii) During the discussions on 
the Raili^ys Budget last year I had 
informed the House that I would 
review the position of various cadres 
on the Railways witii a view to im­
proving the promotional prospects 
of the staff, î tarting with the lowest 
paid categories.

In pur^ance of this decision, a 
selection grade bas been given to
50,000 Class IV staff, including 
safaiwalas, peons, hospital atten­
dant, gangmeh and gatemen; for 
the first time during the last 125 

p^.yeari.

(ix) It has now been decided to up­
grade about 500 Class in  posts to 
Class II. This decision, I am sure, 
will give satisfaction to a large 
number of Class HI staff, particular­
ly the senior supervisory categoHei, 
whose chances of promotion will 
now substantially improve.

(x) The quota for promotion’ of 
Class n  officers on the Railways to 
Class I has been enchanced from 
33-1/3 per cent to 40 per cent

(xi) To improve the catering ser­
vice in trains and in refreshment 
rooms, and to meet the long stand­
ing demand of the catering bearers 
working on commission basis, it has 
now been decided that these bearers 
will be absorbed as regular railway 
employees on prescribed scales of 
pay. This will be done in a phased 
manner on the basis of the length 
of their service.

(xii) Welfare machinery on the 
Railways has been geared up to en­
sure that grievances of staff are 
quickly redressed in an effective 
manner. Separate grievance cells 
have been opened at the Railway 
Board level, as well as at the Zo­
nal and Divisional headquarterŝ ^̂  to 
expeditiously deal witfi the repre­
sentations from the staff as well as 
from the general public,

(xiii) While presenting the budget 
in June 1977, I had mentioned about 
the proposed set up of the Corpo­
rate Enterprise Group with repre­
sentatives of management and wor- 
kers at the Zonal levels. I am 
glad to inform the House that such 
Zonal Corporate Enterprise Groups 
have started functioning from July 
1977. The Railway Administrations 
have now been asked to set up 
Divisional Corporate Enterprise 
Groups in each Division in the 
same manner.

(xiv) As a further step towards 
participation of workers in railway 
management, the Zonal R all^ys 
have also set up 48 Joint CoundU 
and 170 Shop Councils in their
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workshops employing 500 or more 
workers.

(xv) Persistent complaints are re­
ceived from the staff that uniform 
supplied to them, are ill-fitting and 
not supplied in time. Measures have 
now been taken to ensure that uni­
forms appropriate to the season are 
supplied in time. Further, I have 
also decided that uniforms for the 
Bailway staff will be stitched ac- 

‘ cording to individual measurements, 
instead of the present arrangement 
of supplying uniforms in a few 
standard sizes.

(xvi) In order to facilitate remittan- 
ces of cash safely and quickly, as 
well as withdrawal of salary and 
pension by employees through 
banks, Railways have initiated a 
policy of opening branches of na­
tionalised banks at railway stations, 
as well as at premises of railway 
ofiHces.

(xvii) I had also mentioned, while 
presenting the budget in June 1977, 
that I would review all cases where 
•extensions had been granted to em­
ployees much before the dates of 
their superannuation. As a result 
of the review, several extensions 
were cancelled and in a few cases 

.where the employees were already 
on extensions, the same were termi­
nated with effect from May 31, 1977. 
It has now been made a general 
policy that no extension will be 
given to employees beyond the age 
o f superannuation so that those on 
the lower rungs of the ladder could 
get quicker promotions.

x' iii) Ail ad hoc appointments 
in Clasii III and Class IV, made by 
previous Government in violation 
of normal rules and regulations, 
have been referred to Railway Ser­
vice Commissions and Screening 
Committees.

(xix) In recognition of the com­
mendable performance of the rail­
way employees in various fields, 
Government have sanctioned an

ad hac amouLit of Rs. 15 crorea lor 
staff welfare measures, in addition 
to the amount provided for in the 
budget. The details of welfare 
schemes on which this amount is 
to be spent have been decided 
upon by the 2ional Railways »  
consultation with the Zonal Corpo­
rate Enterprise Groups of Manage­
ment and Labour.

63. Some more demands of the 
railway employees are bekig proces­
sed and appropriate decisions will be 
taken in due course.

64. This deal for the employees is 
motivated by my democratic perspec­
tive of conducting Railway Adnlinis- 
tration in full cooperation with the 
railway employees m d  their trade 
unions.

Rail Tariff Enquiry Committee

65. While presenting the Interim 
Budget in March 1977 I had indicated 
that in pursuance of the recom­
mendations of the Public Accounts 
Committee (1974-75), the Govern­
ment had decided to appoint a High 
Power Expert Committee to study the 
structure of freight rates and lares 
and to make suitable recommenda­
tions in the matter. Honourable Mem­
bers are aware that Rail Tariff 
Enquiry Committee has skice been 
appointed and has commenced its 
work. We have to wait for its re­
commendations.

No Increase in Freight Rates and 
Fares

66. In view of this, I do not pro­
pose to make any alterations in the 
fare and freight structure in the 
budget for 1978-79. Instead, I have 
some good news to convey to this 
House and to the rail-users.

Con/^ession$ for the Travelling Public

67. I have always held that the 
prosperity of the Railways should be 
shared by those working for it, as 
well as those using the Railways. 
While I have already mentioned the
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measures that have been taken to 
bring about satislftction both to the 
staff as well as to railway iisers, I 
ba\ e also given some thought to the 
<ue..ion of providkig some relief to 
second class passengers. I propose 
the following measures:

(i) Sleeper charge for second 
class passengers, which is now 
computed at Rs. 5 for the first 
night for both three-tier and two- 
lier accommodation aiid Rs. 3 and 
Rs. 5 for every subsequent night 
for three-tier and two-tier respec­
tively, will now be reduced to Rs.
5 only for the entire journey irres­
pective of the number o f nights 
involved.

(ii) Surcharge on super-fast ex­
press trains will be reduced from 
Rs. 1.50 to Re. 1 for second class 
passengers. In the case of the 
super-fast trains, which have ceas­
ed to be super-fast, the surcharge 
will be abolished altogether.

(iii) Reservation charges for 
second class sitting and sleeping 
accommodation will be reduced 
from 50 paise to 25 paise.

(iv) Hill concession for specified 
stations, w^hich was available prior 
to 1975, will be restored. The ca>  
cession, now available only for 
nine months from July to March 
for specified hill stations and all 
the year round for Jammu Tawi 
and Gangtok, will hereafter be 
available for such hill stations 
throughout the year. I hope this 
will help promote tourism in the 
country.

(v) I would also like to spell 
out some concessions ^h ich  have 
already been extended during the 
year or are proposed to be extend­
ed in the ‘budgetary year to vari­
ous sections of population, like 
students, teachers, youth, tourists 
and journalists:
(a) Under the normal rules, 

teachers o f recognised educatlo« 
nal ins'titutiais are allowed the 
f^ i i t y  of rail travel conceflsion 
w^en they undertake educational 
tours in parties Of not less than

foUr. Hiis facility is tow  ^ktietid  ̂
ed to individual teacher  ̂ alto lor 
educational tours subject to the 
condition of their producing the 
requisite certificate from the 
trict Education Officer conoern- 
ed.

(b) It has also been decided 
that in the case of postgraduate 
courses, where the number of 
students is less than ten, some of 
the facilities of travel concessions 
should also be allowed to these 
students subject to the group 
size being not less than five, pro­
vided the head of the institution 
certifies that the size of the post­
graduate class is less than 10 
students.

(c) In order to encourage 
participation of youth in social, 
cultural and nation-building acti­
vities, I have now decided that 
whenever work camps of youtha 
and students are organised by

recognised educational, social or 
cultural organisations, the rail- 
wav concession available for stu­
dents for educational tours will 
also be available to students, as 
well as non-student youths, 
attending such work camps.

(d) The Railways have intro­
duced, during the current finan­
cial year, “ INDRAIL” passes for 
foreign tourists. Non-resident 
Indians are also eligible for this 
concession for which payment 
has to be made in foreign ex­
change. These tickets are avail­
able for periods ranging from 
7 to 90 days during which the 
tourist can travel wherever he 
likes and by whichever train 
suitable or convenient.

(e> Hitherto rail travel cou­
pons) were issued to accredited 
Press correspondents at a conces­
sional rate of 15 per cent for first 
class and 50 per cent for second 
class travel. The value of the 
rail travel coupon was fibred 
an average fare of 250 kilometres. 
The Pressmen have been ifpr®- 
senting that becaust of telescopic
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gyptem of lares, the element of 
concession lost its significance 
for longer journeys. In order to 
meet their demand, it has been 
decided to introduce money value 
coupons with effect from 1st 
March 1978 allowing the same 
concessions as hitherto. These 
coupons will be exchanged for 
the face value of the ticket and 
therefore the element of conces­
sion will remain unimpaired ir­
respective of the distance travel­
led.

Economy Measures

68. Stringent economy measures 
will also be introduced to curtail 
avoidable expenditure. These are:

(i) A number of sectia.is on the 
Indian Railways have been pro­
gressively dieselised or electrified. 
As a result of the study undertaken 
in regard to the use of some loco 
sheds, it was found that many 

steam loco sheds would become re­
dundant in areas essentially cater­
ed by diesel and electric traction. 
Accordingly, instructions have been 
issued to all the Zonal Railways 
that these loco sheds should be 
progressively eliminated in such 
areas. This is expected to hrkig 
about sizeable economy.

(ii) The Third Pay Commission 
had recommended 'abolition of the 
system of providing bungalow 
peons to individual officers on the 
Railways. I have had this matter 
examined 'by a committee of senior 
officers. The findings of this com­
mittee are being processed and a 
decision in the matter will be'taken
SOv̂ .

(iii) Use of Inspectioii Carriages, 
which ' are popularly . known as 
' ‘Saloons” , has already been res­
tricted. I am considering a sug­
gestion for offering some of these 
carriages, *in additio^i to tourist 
cars, for commercial purposes to 
tourists. This would bring in addi­
tional revenue.

(iv) On a r^pJd study made 
about the use o f bill-forms etc., it 
has been ifoimd that considerable 
amount could be saved by reducing 
the number and size of these forms. 
Steps are being taken to reduce ex­
penditure on forms, stationery etc. 
so that substantial amount could 
be saved by reductio»a in the use 
of paper and cost of printing.

(v) Railway officers on duty are 
at present entitled to travel with 
their entire families. In order to 
release more acconamodation for the 
general public, I have decided that 
iu future children will not be en­
titled to travel with the officers on 
duty pass in train services.

(vi) Strict instructions have been 
issued regarding economy in the 
use of telephones, electricity, staff 
cars, expenditure on routine ins­
pections, consumption of fuel etc. 
Instructions have also been issued 
to the Railways not merely to con­
tinue but to step up economies in 
other areas such as inventories, 
non-operational staff, contingent ex- 
pe.iditure, etc.
69. By adopting the above men­

tioned economy measures, I would 
like to curtail expenditure and privi­
leges and pass on the benefits to rail- 
users, particularly second class pas- 
sei'igers.

70. I would like to express my 
gratification that a budget with a sur­
plus of Rs. 65.43 crores could be pre­
sented for the yean 1978-79 also 
without any increase in fares and 
freight rates, for the second year in 
succession, since the new Govern­
ment had assumed office. This has 
been possible by the bard work put 
in by all categories of Railwaymen 
and their unstinted cooperation in 
improving railway operations. The 
commendable performance o f the 
Railwaymen during the current fin­
ancial year has exploded the myth 
that only enforced discipline of the 
Emergency Era could achieve better 
results. It would be our constant 
endeavour to keep this lifelkie of the
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nation at the highest level of effi­
ciency so as to make it an effective 
instrument in the social, economic 
and industrial development of the 
country. I am confident that I will 
have the cooperation and goodwill of 
all the Honourable Members, Rall- 
users and all Railwaymen in this task 
of makkig our Railways more ser­
vice-oriented and productive. With 
these observations I conclude my 
submission to this House on the ful­
filment of the past promises and as­
surances for the future.

MR. SPEAKER: We will adjourn
now and meet again at 2 p.m.

12.59 his.

The Lok Sahha adjourned for Lunch 
till Fourteen of the Clock.

The Lok Sahha re-assembled after 
Lunch at Five Minutes past Fourteen 

of the Clock.

[Mr. Deputy-Speaker in the Chair]

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE

Crash of an A ir India Jumbo near 
Bobabay

SHRI PRADYUMNA BAL (Jagat- 
singhpur): I call the attention of
the Minister of Tourism and Civil 
Aviation to the following matter of 
urgent public importance and request 
that he may make a statement there­
on:

''The reported crash of an Air 
India Jumbo in the sea near Bom­
bay on the New Year’s day of 1978 
with its 213 passengers and crew 
On board.”
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